
THE HIGH COURT OF MEGHALAYA
SHILLONG

NOTIFICATION

Dated Shillong the IOU1 July, 2026

No.HCM.I1/168/Pt.1/2014/Estt/20 : in pursuance of thc resolution passed in

the mccting of the Committee n):' I)csignation of Senior Advocates held on
06.o /.2026 and in terms of sub- rule ( 1 ) of Rule 5 of the 1 Tigh Court of Mcghalaya

(Dcsignat'ion of Scnior Advocate) Rules, 2026, SmU. Tshcring Yan§Ji 13, SCniOr

Advocate, TIigh Court of Mcghalaya is nominatcd as a member oF thc Committee

for T)csignation oF Scnior AdvocaLL-s, TTigh Court' of h4cghalaya in lieu of Shri.
r.T.T)icngdoh, Scnior Advocatc, 1 Tigh Court of Mcghalaya.

SECRETARY
COMMITTEE FOR DESIGNATION

OF SENIOR ADVOCATES
Memo.No.HCM.I1/ 168/Pt.1/20 14/Estt/2D-A Dated Shillong, the IOu’July,2026

CopV tO:''
1. The Registrar–cum I).I).S. to the ITonl)lc the Chicf Justice, IIigh Court of

Mcghalaya , Shillong, for her T.adyslrip’s kind information.
The 1).S. to IIon’bIc Mr. Justice IT. S. Thangkhicw, Judg,c, tTigh Court of
Mcghalava, Shillong, for his T.ordship’s kind information.
The T).S. to lion’bIc Mr. ,Just.icc W. I)icngdoh, ,Judgc, Iligh Court of Mcghalaya,
Shi11ong, for his I,ordship’s kind informat'ion.
I'hc I).S. to the Advocate Gcncral, Mcghalava, Shillong for favour of kind
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information
The 1). A to thc Registrar General, 1 Tigh Court of Mcghalaya, for his kind
inforrrlation
Shri T. T. I)icngdoh, Senior Advocatc, TTigh Court of Mcghalaya, for his kind
in forrnation.
Smti ’F.Yangi Scnior Advocate, tligh Court of Mcghalaya, for her kind
in forrnation

8. The I)rcsidcnt/Sccrctarf , Tligh Court of Mcghalaya 13ar Association.
I'hc I)rcsidcnt/ Secretary, Shi IIon g / Tu ra /Jowai/Williamna},ar/ Nongpoh
/Nongstoin /Ampati/Khlichriat/Mawkvrwat /lecsubclpara /13aghmara ,

13ar Association
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}M'hc Managcr IT, TTigh Court of Mcghalaya, Shillong for uploading the same on
the official wcbsitc,

1 1.Noticc T3oard
12.Officc filc
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